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Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

KOTAK CONTRACTOR'S ALL RISKS INSURANCE POLICY
ENDORSEMENTS/ADDITIONAL COVERS

LEASED EQUIPMENT RENTAL COSTS (CAR-51)

Attached to and forming part of the Policy No.

Subject otherwise to the terms, exclusions, provisions and conditions
contained in the Policy and in consideration of the payment by the Insured
to the Company of additional premium as stated in the Schedule, it is
hereby declared and agreed the Company shall cover the Insured for their
necessary continuing rental charges on leased equipment damaged by an
Insured event. Company will pay the actual rental charges which are the
responsibility of the Insured as stipulated in the rental contract or lease
agreement. The cover provided by this endorsement shall not exceed the
sub limit stated in the Schedule.

Coverage under this extension will start on the date of loss and will end
on the date the Property is actually repaired, rebuilt or replaced with due
diligence.

UIN No. IRDAN152A0197V01201718

Kotak Mahindra General Insurance Company Ltd. Kotak Contractor's All Risks Insurance Policy UIN: IRDAN152P0164V01201718; Endorsement Wording

Kotak Mahindra General Insurance Company Ltd.
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai — 400051. Maharashtra, India.
Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai — 400097. India.
Toll Free: 1800 266 4545 Email: care@kotak.com Website: www.kotakgeneralinsurance.com IRDAI Reg. No. 152.



